
CNTRRL ADMINISTRATIVE TRIbUNAL 	A 	 _ 
ENCALDRt .BENCIE 	 t'2" 

Second Floor, 
Commercial Cornplex,: . 
Indiranagér, - 
Bangaiore-560 038,- 

Dtec$ftpJsl993 S. . 

1 	PPLICTION NO(), 	304 of 1991 0  

A221122nt($C.H.Govinda Bhat, v/S. 	ReEondent(s) Secretary,Plinistry 
of P.Db1IVCHevences and Pension, 

New Delhi & Others. 

Sri,t.H.Covinda Ohet, 	 9 •  Sri.M.C.Hslappenaver, 
S/o.K.Thjrumalesh Bhst 	 Deputy Commissioner, 

SeniorScale KS Officr, 	 Bangalore Dkerict, 

Vigilance Officer, 	 Krishi Bhavén,Bengelore. 

Mysore minerals Limited, 
39, Plahatma Gandhi Road, 
Bangalore-560 001, 

Sri.B.B.Bejendri,Advocate, 
No.71-B,(1220),22nd Cross, 
2nd Block,Rejejinegar, 
Bangalore-lO. 

 The Secretary, 
Department of Personnel and 12, 	Sri.Sed8shiveieh, 

Public Grievances and Pension, Deputy Commissioner, 
Shimoga District. 

• New Delhi0 
• 

 The Chirmen11nion Public Service Sri.A.S.Srikantha, 13. 	
Deputy Secretary, 

• Commission, hehjehen RodN.Delhi. Commercá & Industries Dept1 

 Chief Secretery,Vidhana Soudhe, 
Plultistoreyed Buildings, 
Covt.of •Karn8taka, 

Govt.of Karnatake,Bangalore. Bangalore. 

 Sri.Aravinda .Rishbud, 14, 	Sri.K.S.Manjunath, 
Chief Secretery,Zilla Perishâd, S/o.K.Sarengnpani, 
Gulbarga District. Deputy Secretary, 

 Sri.Jayakare Jerome, 
H.K.D.B.,C-87,5th Cross, 
8th Main,Vasanthanagar, 

Chief 	ecretery,Zilia Pa.rishad, Bangelore. 
Bangalore Rural District, 

. sietic Bldg,Bangalore-9. (Con'cihued to page no.2/-) 

8. Sri.Ashok V.David, •. 	• 
Deputy Commissioner, 
Bellary District. 

SLJRJECT:- 

Please find enclosed herewith a copy of the ORDER/ 

STAY/INTERIFq OROER.passed.bv.this. 
03-08-- 3

Tribunal in the above said 
. 

epplicatien(s) on ------ ----------- • 
. 	

S 

. 	 DEPUTY REGISTRAR 
S 	 JUDICIAL BRANCHES, 

Smt.R.S.Sujatha, 
Deputy Secretary, 
Finance Department, 
Vidhena SoudhaABangalore. 

Sri.T.Thimme Couda, 
Deputy Commissioner, 
Kolar District. 



.. 

.CENTRALIADMINISTRATPJC TRIBUNL 
NCRiORtBENCI{ 

'Second floor, 
Cemmerclal Complex, 
Indiranagér, 

.'96ngalore-560038. 

Dated: 

*PPLICATION NO(s), 	304 of 1991.  

nt(SC,H,Govid Bhat v/s. 
. 	 . 	

. 

 

of P.er'.'Public 'Grievances & pensions, 
New Delhi and Others. Ta 

15. 	Sri.Lukose Vallathoral, 
5/o.V.J.Varkey, 
Joint Registrar of Co-Operative Societies, 
Bangalore. 	- 

16 	Sri.K.Keshavecherl, 
5/o.Sri.Y.N.Kalsyye, 
Deputy 5ecretary, 
H.E.W. Department, 
Vidhena Soudha,Bangalore. 

17L 5ri.M.5.Padmarajaiah, 
Central Covt.Stng.Counsel, 
High Court Building, 
Ba n ga 1 ore. 

18 	Sri.M.Vasucieva Rea, 
Central Govt.Stng.Counsel, 
High Court Building, 
Bengelore, 

19 	Sri.D.R.Rajasekharappa, 
Advocate,C/o.Pdoociate General's Office, 
K.A.T. Unit, IndiEanager,Bangalora. 

20. 	Sri,N.B,I3het,*dvocat.e,No.545,1 6th-J-'Main, 
3rd Block,Koramangala Bang8lore.-34. 

21 	Sri.M.Narayane Suamy,Advocate,No,844,Upstaira, 
17th C Main,V Block,Rajajinagar,Bangalore-10, 

22. 	Sri,M.R.Neik,Advocete,47, 6th Cros.s,Gandhinegar,Bangalore-9. 

23 	Sri,K.R,D. Karenth,dvocate,32,Mangslnagar,5enkey Rd,Cross, 
Bangalore-52. 

24. 	Sri.N.S.Presad,Advocate,No.242,V th Main Rd,Gandhinager, 
Bangaloxe-9. 	. 

StiBjEc:-. 

Please find enclosed herewith a copy of the .ORDER/ 

STAY/INTERIM ORDER.passedbythis.Tribunal in the above said 

applictiun(s) on -.-- 03-08-93.--- ----------- 

DEPUTY REGISTRAR 
JUDICIAL BRANCHES, 



CENTRAL ADMINISTRATIVE TRIBUNAL: BANGALORE. 

;illy DATED THIS THE 3RD DAY OF AUGUST,1993. 

PRESENT: 

Hon'ble Mr. Justice P.K.Shyamsundar,.. .Vice-Ciiairman. 

And 

iion'ble ?lr.V.Ramakrishnan, 	 .. Mernber(A). 

APPLICATION Nth'BER 304 OF 1991 

C.H.Govjnda Bhat, 
S/o K.Thirumalesh Bhat, 
Senior Scale KAS Officer, 
presently working as 
Vigilance Officer, 
Mysore ?linerals Limited, 
39, Mahatma Gandhi Road, 
Bangalore-560 001. 	 .. Applicant. 

(y Sri B.B.Bajentri, Advocate) 

V. 

The Union of India 
represented by its Secretary, 

1) 	 Department of Personnel and 
Public Grievances and Pension, 
New Delhi. 

The Chairman, 
Union Public Service Commission, 
Shahajan Road, New Delhi. 

The Government of Karnataka 
by its Chief Secretary, 
Vidhan Souciha, Bangalore. 

Aravinda Rishbud, 
Chief Secretary, Zilla Parishaci, 
Gularga District, 
Gulbarga. 

Jayakara Jerome, 
Chief Secretary, 
Zilla Parishad, Bangalore 
Rural District, Asiatic Building, 
K.G.Road, Bangalore-560 009. 

Ashok V.Daviu, 
Deputy Commissioner, 

)P 	 Bellary District, Bellary. 

of All 	7. i.G.xIa1appanavar, 
Deputy Commissioner, 
Bangalore District, 
Krishi Bhavan, Opp: 
Bangalore  Bangalore. 	

Corporation, 	
.. Respondents. 

(Contd..) 



Smt., R.S.Sujatha, 
Deputy Secretary, 
Finance Department, 
Vidhana Soudha, Bangalore., 

T.Thiimne Gowda, 
Deputy Commissioner.., 
Kolar District,Kolar. 

Sadashivaiah, 
Deputy Commissioner, 
Shimoga District, 
Shimoga. 

1l.A.S.Srikantha, 
Deputy Secretary, 
Commerce and Industries Department, 
Government of Karnataka, 
Multistoreyed Building, 
Bangalore. 

12.K.S .Manjunath, 
Major, S/o K.Sarangapani, 
Deputy Secretary, H.K.D.B., 
c-87, 5th Cross, 8th Main, 
Vasanthanagar, Bangaicre. 

13. Lukose Vallathoral, 
Major, S/o V.J.Varkey, 
Joint Registrar of Co-operative 
Societies, bangalore. 

14.K.Kesnavachari, 
Major, S t/o Y.N.Kaiayya, 
Deputy Secretary, HEW Department, 
Vidhana Soudna, 
Banalore. 

I 

Respondents 

(By Sri M.S.Padinarajaiah, learned Standing Counsel for Ri 

Sri M.V.Vasudeva Rao, learned Standing Counsel for R2 

Sri D.R.Rajasekharappa, learned HCGP for R3 

Sri N.B.Bhat, Advocate for R5. 
Sri H.N.Swamy, Advocate for R6 

Sri H.R.Naik, Advocate for R7 and Ru 

Sri K.R.D.Karanth, Advocate for R9 

Sri N.S.Prasad for Rio) 

This application having come up for hearing  to-day, i-ion'ule 

Memer(A) made the followin8:- 

0 R D E K 

- 	Heard 	the learned counsel for the applicant as 



also the learned Standing Counsel for the respondents. /The 

prayer of the applicant is that he should be promoted to the 

Indian Administrative Service retrospectively from the date 

on which respondents 4 to 11 were promoted to the I.A.S. as 

his service records should have been assesef 	the expunction 

of adverse remarks recorded in his earlir confidential reports. 

Learned counsel for the applicant submits that the applicant 

will now submit a representation to tne Government of India 

settinb  forth his case in detail and requesting for redressal 

of his grievance. We have no objection for such a representtion 

bein(; made to the Government and if itis made, we direct the 

?espondents to dispose of the sae within 6 months from the 

de'of receipt thereof. 

In ( 

	

	With the above observation the application is disposed 

Li1dlly. 

VL 
 

}ER( A) 	 VICE—CtiAIi<'iA... 
TRUE COPY 

gtO OIRCI 

,AL ri 

tAtBALO 

L 



CENTRIAL AD11INISTRTIvE TRIBUNAL 
BANCXL'O  

Second Floor, 
Commercial Complex, 
Indiranagar, 
Bangalore-560035. 

Dated: 	8 - OCT 1993 

APPLICATION NO(S) 	304 of 1991. 

EPLICNTS: C.HGovjhda Ehat 	RESPC'tOENTS: Secretry,Deptt-of Per. 
Pub.Grjvncs & Pensions,MJelhi & Others. 

TO. 

1. Sri.b.B.bajerir. 	 9. 	Sri.N.S.Prasad, 
Advocate,71-B(1220), 	 Advocate,No.242, 
22nd Cross,Second B1ock, 	 V-Main,Gandhinaaar, 
Rajajinager,Bangalore-LO. 	 Bangalore-9. 

2. 	 Sri.M.S.Padmarajaiah, 
Central Govt.Stng.Counsel, 
High Court Bldg,Bangalore. 

5ri.Vasudeva Rao, 
C.G.S.C. ,Bangalore-i. 

Sri. 	D.R.Fajashekarappa. 
Advocate,(/o.Advocate Gene.Office, 
KAT Unit, ndiranagar,Bangalore-38. 

Sri,N.B.Bhat,Advocate,No.545,I6th-A-Maifl, 
3rd Block,KoramangalaBangaiore-34. 

Sri..N.Swarny,Advocate,No.844,UPstairS,J.7th G Main, 
V Block,Rajajinagar,Bangalore-IO. 

Sri.MR.Naik,Advocate,47,6th Lross,Gandöiinagar,B h1Ore9i 

Sri.K.R.D. Karanth,Advocate, 32,Mangalanagar,Sankey RGad, 
Bangalorev 

5ubjct- 	Forwarding__of_cppies of the Order passed by 
L.Je 

Please f'ind enclosed herewith a copy of the 
ORDER/STAY/INTER III ORDER, passeC by.this Tribunal in the 
above said application(s) on FourthOcober,193. 

O. REG I~STRAR 
JUDICIAL BRANCHES. 

gm 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH: BANGALORE 

DATED THIS THE FWRTH DAY OF OCTOBER, 1993 

Present: 

Hon'ble Justiôe Mr. P.K. Shyamsundar •.. Vice Chairman 
Hontble Mr. V. Ramakrishnan 	 ... Member (A) 

REVIEW APPLICATION NO. 50/93 

Shri C,H. Govinda Bhat, 
S/c K. Thirurnalesh Bhat, 
Senior Scle KAS Officer, 
Vigilance Officer, 
Mysore Minerals Limited, 
39, Mahatma Gandhi Road, 
Bangalore' 560 001 
(presently working as 
Deputy Secretary to Govt. 
evenue Department, 

M. S Buildings, 
Schivalaya - 2, 
Bangalore - 560001.) 

Rev jew 
0• Applicant 

( Shri B.B. Bajentri, Advocate ) 

Vs. 

1. The Unior of India 
representèd by its 
Secretary, Department 
of Personnel and 
Public Grievances and 
Pension, New Delhi. 

20 The 
 'Service 

Shahjahan Road, 
New Delhi. 

The Govt. of Karnataka 
by its Chief Secretary, 
Vidhana Soudha, 
Bangaloe. 

/ 	4. Aravinda,Rishbud, 

Z 	
Chief Secretary, 
Zilla Parishad, 
Gulbarga Diâtrict, 

.2/... 
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 Jayakara Jerome, 
Chief Secretary, 
Zilla Parishad, 
Bangalore Rural Dist, 
Asiatic Building, 
K.G. Road, 
Bangalore - 560 009. 

 Ashok V. David•, 
Deputy Commissioner, 
Bellary District, 
Bellary. 

7 M.G. Halappanavar, 
Deputy Commissioner, 
Bangalore District, 
Krishi Bhavan, Opp: 
Bangalore City Corpn., 
Bangalore, 

8. Smt. R.S. Sujatha, 
Deputy. Secretary, 
Finance Department, 
Vidhana Soudha, 
Bangalore. 

9, T. Thimme Gowda, 
Deputy Commissioner, 
Kolar District, Kolar. 

 Sadashivaiah, 
Deputy Commissioner, 
Shimoga District, 
Shimoga. 	 V  

 A.S. Srikantha, 
Deputy Secretary, 
Commerce and Industries 
Department, Government of 
Karnataka, V.S. 	Building, 
Bangalore. 

 K.S. Manjunath, 	V 

Major, S/o Sarangapani, 
Deputy Secretary, !-(DB, 

- C_87,5th Cross, 
8th Main, Vasanthanaqar, 
Bangalore. 

13, Lukose Vallathoral, 
Major, S/o V.J.Varkey, 
Jt. Registrar of Coop. 

V  

Societies, 	Bangalore. 

. . . . .3/-. 



3 
4) 

14. K.Keshavachari, 
Wajor, S/o Y.N. Kalayya, 
Dy. Secretary, 
New Department, 
Vidhana So.udha, 
Bartga lore, 

This review .ppiic.aton having come up before this 

Tribunal today for orders, Hon'ble Justice Mr. P.K. 

Shyarnsundar, Vice Chairman, made the following: 

ORDER 

We have heard the learned counsel for the review 

applicant. We do not think this to be fit enabling for 

review of our. order. 	Nonetheless, we acceéd to the 

submission of the learned counsel, that all the conten... 

tions raised in the original application shw Id be left 

open and there should be such a declaration. We make 

such a declaration. Counsel also takes mild exception 

to the observation in the judgement. 	."that the 

applicant will make a representation at his behest to 

the Central Government apropos the grievance made in 

the original application." Counsel says itwas at our 

beheSt such a representation would be made, while we do 

\\\ot. recollect what exactly transpired on the date of 
Ui 

')Jearing. While we pronounced our orders in the presence 

counse l by taking it for granted that it is at our 

direction the applicant was to make a representation. 

We direct him to make such a representation, . With this 

observation, this review application stands disposed 

off finally. I~UE OPT J\ 

i• . 

MemberA) 	 hce Chairman 	/ 
ADDn$OAL fflC* 


